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RAJYA SABHA

Friday, 24th May 1957

The House met at eleven of the
clock, MRr. CrairmMAN in the Chair.

RESOLUTION RE APPOINTMENT
OF A COMMITTEE TO CONSIDER
THE MEASURES REQUIRED TO
MEET THE SHORTAGE OF AGRI-
‘CULTURAL LABOUR IN THE
COUNTRY.
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JZT WX TRF AT {EA AT | AT
FH 11 oY A I T A7 2@T o1 f
e § #R faeg g3 &, . fw
qq W g7 | AIfFA TG Ar, Gl
T AT &1 ATTE § F9A FEA &
fow wwge wy @+ @few a9 4fs
FENT AvG &) ™ &, 9 I Il
TR & AFGT T A1A & | ORI IAG &
WY FEA FT GT HIH AHAT AT |
3@ & A QT A F fAg AT A
g § fa fareft & fooelt wwr & @A
AFATEST HIAT T TLH AW R AT
FAT RN T 8% 1R § T AT
T T & TH A FW g Fq G4 AR
FTEH 1 AMAT FT TA90T F &7 faar
ST | 99 78 I@T g 4 S g ¥ AT
FT TR ATE §, I S WY qoH
FF g0 IAT g HIART IST THI § |
qEq I |, AAAT §, A7 UH @F §
ag AATA THATE A W IT qET
Tgd wa! q&g A& AT 4T | W
TG WX I AMT § THT T &%
Y I ST g TE F A€W F O T
qF 1 § auAar g 5 9ww aga am
&Y Far & | TR ARl ® 1 a6 TG uH
wEA ATE § AT HIA F FRAT F FW
q AT § AR A0 T § 7T *F fagraq
FTq 7 T AT E | QT FAT AT &
F arg fad IR & ToAT WA FT
g AT § "I qdr w3E § W
I AGT F AT & qaATfad qTHT FT
< dV g7 aTT AN & THAT § HIT ST
TR JIRTE T FATI AT G FAT &
ag T AL G147 | FgT &7 TeAT q&@ A
F q9g § 91 @a 7 fox 9m@r & 1 949
7g 2@t & f5 o= Tear g g &
IHY SUTET §F | q7 @ A1 5 |
| TV IR T/ JIE T S 117 EFT T
AT FL AT ARG @ A
My qar #@ 7 am w0 gl g &

IYHT EH AT GHA § | Tg FET IT qHAT
g fr gwR ugr 57 7 § % fag
R FT9 (A7GT | TR T faat 59
M faa, AfFT SFT w1 ag or fw
F9 IET /A AT gS oA S FW F
AF TE oA WL A A 7w s g
Y SET 31 TG F FIEAT TG AV T
oY | o7 T FFET #1 TE F AT W E
fFr mar €, SEF AEIT WX #T
gAT A1 TRAT 98T T AT g1 dhaT
g &% qg fraew & =T g
gAY ugi Fel der owfad s
TS T8Y g% § T W g 39 &9
F ATEE FX T [ T FEART IS
TF A1 AT FARAG T FV A7 FAT &
gawy gw fafea &1 & @@ #C gy
g ) 9w & wErfaay, fae ok
T faet & 49 @ g fF S| wagd
q F TG AG FFATAT qRT PHFTAL
femEdz 7 q@s & W FT qTET
faar & o1 99 digg @A 7 AE@R
foFaT & | 99 figg T 7 7 AR W)
s fat @y § feesr aog & agf
THAT HFAT FT AT FET § H
TSTHT e SATE FT FAR HIT TGN
# 033 @A § | 99 T F g TAH
¥ T X STEHT & ATTF F1 g7 N
g, d1 EH I9 TATH &1 AR F3T F
A FAT AMgT | TqFH qAET T
I T FT THaT FIF, AT FF,
FAT F ATAF gAT FH, TAAHE IGHT
TY @ THEET FEH Yo, So W @A
qqT A ® faw qwar § 1 iy
qu TE 7 7 #wiK § wanar g ag
gafasy F X 9T TaAAE 1 IJT g0
afrT sg% 3 § 78 v f faedtedr
AR gfe ax Y §a7 &= FF TR
& SoaT FT AT T 97 ®©T§ foamw
TH qHIAT TEY (A @Y & ST A9
FAT AL WY A g TS AR |
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W 99 FT 9gd SATRT 9T gy
FAT FTgar g WK ¥ fafre wew §
faeT @& fF ag 3 99 @l ™
faae &% | ag AAfE g fF o7 e
F Aarfas dsi@ AT qGT SATR(
qETE W g, S @ F qanaE 98
WY &1 awar § fF St wiiweaa aa<
& 9 9gd ST AIRIR A FAEEATE &,
JgT AT AR | FHTC g, F@R
ZTFT FTE ATALAFAT TG} §, ATHT |
7y fremarens &9 & &g %1 g fF
ZAT AHT HET T WA § THIFALT
AL TR F G@E F AT I
R § 1§ FZ T § S9H W W
a1 %1 quey fFar @ & e grams
HT FTEFATIE  THFeaRd Fa% &
R | F1E T2 AT IF THEST TGl (FAT
ST qaT 2, safed a8 I fraares
&7 ¥ 78 T@r A1 Awar g 5 few g
§ frar daRaacg | § agam A
Aqr g fF giideaRa Aex agd FH
qTaTE & § AR gaTY e A1 qfFeFa
fefraedls g—star f& 49 =T &
fraew fer—3 30 waik &1 § %
I gHFT AgT THA GgEAl g 4 A
5 99 aIT 9% AT ¥ deH & fod
A I 9 TAETEF (G A &
fod €1 §7 59 THL FT TF F4T JAH
T F T T WA § g A
& 17 gaeaan g fF 3@ an ¥ fafrees
TR FHT FF AT AT |

Mg, CHAIRMAN: There is a slight
amendment to the Resolution and I
hope that the permission of the
House will be granted for that.

Resolution moved:

“This House is of opinion that
having regard to the shortage of
agricultural labour in the country
resulting in low production of food-
grains and loss in the produce,

Government should appoint a
Committee comprising four Mem-
bers of Parliament with experi-
ence in agriculture to consider the
measures required to meet the
situation and report to Government
thereon.”

This is the Resolution. I want you

. to be as brief as possible because I

want the next Resolution taken up
by about 12 O’clock.

" Surt KISHEN CHAND  (Andhra
Pradesh): Couldn’t we take up the
other Resolution first, Sir?

Mgr. CHAIRMAN: We cannot do
it unless we suspend the Rules of
Procedure. I am asking Mr. Thomas
to answer at 11-40. Yes. Mr. Nara-
yanan Nair, just to the point.

Surr V. K. DHAGE (Bombay): He
could not have followed the speech.

Sart PERATH NARAYANAN
NAIR (Kerala): The Resolution is
in general terms and 1 support it
because I accept that an enquiry into
the whole condition of agricultural
labour is called for. Therefore, I
accord my support to the Resolution.

Now, the Resolution points out the
general pattern. There is shortage of
agricultural labour in so many
regions but in particular regions, for
example, in my part of the country,
in the southern region, we have sur-
plus agricultural labour and if we
have to have a real grasp of the
situation, we must go a little through
the historical pattern. Taking India
as a whole, you will find that during
the six decades from 1871 to 1931, the
agricultural labour has increased
from about 1/7th of the total popula-
tion in 1871 to about 1/3rd of the
population. This disintegration of our
village economy, the transfer of land
to the hands of non-agricultural
classes has gone on as a result of the
policy pursued by the foreign Gov-
ernment but this disintegration has
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taken different degrees and different
forms in the southern region, in
Madras and Bombay—I find this in
Kerala also but the statistics refer
only to the Madras State and the
Bombay State—where what is known
as the ryotwari system has been in
force. There, the phase of this dis-
integration has been very great.

There has been land transfers to the '

moneylender classes and the richer
classes. This dispossession of the
actual ryots has been proceeding at
a very great rate with the result that
we find that in the southern region
the population of agricultural labour
is more than 40 per cent. of the total
agricultural population. That is the
position in regard to the southern
region. If we come to United Pro-
vinces, Punjab and some other area,
we find that the disintegration has
been at a lower rate and the land
reforms and settlement even under
the British regime has taken differ-
ent forms with the result that we
find in that region that there is actual
shortage of agricultural labour. There,
it is less than 20 per cent. of the
total agricultural population. If we
take Bengal, Orissa, Assam, etc, we
find that in these places what is
called the zamindari system has been
in force. This phase of disintegration
has taken a different form and we
find that the agricultural labour
population varies between 20 per cent.
and 40 per cent. of the total population.
So, this general shortage of agricul-
tural labour cannot be frue of the
whole of India. In our region, especial-
ly in Kerala, we have got surplus agri-
cultural labour and the question is
how to rehabilitate them. I do agree
that even in those areas, there is a
tendency for people from the rural
areas to migrate to the plantations
and to industrial areas. All that is
there because of the very low level
of wages and the very distressing
conditions of life there but even then,
there is surplus labour. So, the whole
guestion is, taking an all-India view,
there may be a certain amount of
agricultural labour surplus and, espe-
cially now, when we have got big

dams and irrigation projects where
there are possibilities of wvast agri-
cultural operations, certain transfer
of population is called for but I can-
not say in general terms what par-
ticular form this transfer must take,
what conditions of 1living must be
guaranteed to them, etc, but this is
a general problem and my point is
that this problem requires active
consideration and we cannot take the
shortage as an all-India question. We
have to deal with the problem State-
wise. We have to take into consi-
deration the density of population in
certain regions of India, the sparse-
ness of population in certain other
areas, etc.,, and then devise measures
by which there could be an even dis-
tribution of the agricultural popula-
tion. All that requires an enquiry
and that is why I generally accord
my support to this Resolution.

Al

Surt KISHEN CHAND: Mr. Chair-
man, in so far as this Resolution
stresses the fact that agricultural pro-
duction has gone down and that there
is a shortage of food in our country,
I wholeheartedly agree with the sug-
gestion that measures must be taken
to, somehow or other, overcome this
shortage of food. Sir, the immediate
cause of this shortage of food is
really the extreme fragmentation of
land. .The present holding of land is,
on an average, about two acres and
in a holding of two acres, with pro-
bably two bullocks, one of which is
lame or becomes lame during the
agricultural operations, with hardly
any money for purchasing seeds and
an equally less amount of money for
purchasing of fertilisers, it is certain-
ly not possible to get the maximum
benefit out of land. The hon. Mover
of this Resolution has pointed out
that there is a further disadvantage
as at the time of sowing and at the
time of harvesting, there is shortage
of labour because the holdings being
of two acres, there are bound to be
a very large number of farmers in a
village and if the labour available is
distributed among those large num-
ber of farmers, naturally there will
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be a shortage of labour. The P.S.P.
sometime back suggested the forma-
tion of a land army. This was only
to overcome the shortage of agricul-~
tural labour.
has been ancther suggestion also by
the Party and by Acharya Vinoba
Bhave and that is about gram dhan.
Opinion is veering round to the fact
that unless and until we can, some-
how or other, consolidate these hold-
ings and introduce co-operative farm-
ing, there is no salvation for the food
difficulties of our country. This food
shortage will continue unless and
until we can, somehow, amalgamate
these small holdings into big farms.
How that is to be done is a difficult
problem. We do not believe in
regimentation. We do not believe in
forcing all these farmers into co-
operative societies. How can it be
done on a voluntary basis? This is
the main problem. I know, Sir,
some hon. Members will say that they
have experience of co-operative
farming in Uttar Pradesh and that
experiment has been a failure. That
experiment has been a failure

because the co-operative farming
was done on the basis of a joint
family where each member was

assigned some work, and nobody did
his share of the work. The type of
co-operative farming that I am sug-
gesting will be something like an
organised industry. The co-operative
society will work like any other fac-
tory, and in this every worker will
be paid regular wages for the num-
ber of hours that he puts in. The
land will be collectively the property
of the co-operative society and once
that co-operative society selects a
managing committee and the chairman
or president of that managing com-
mittee, the entire work of the colony
will be governed by that managing

committee. It will not be a co-opera-
tive society of brothers or family
members which do some work,
because that never succeeds; every

man entrusts his work to his other
relations and the work is not per-
formed. Sir, when big factories can
be run on co-operative lines I do not

see any reason why farming cannot

In recent times, there:

be run on co-operative lines. If
farming is run on co-operative lines,
each farmer having a share in the co-
operative society to the extent of his
land and over and above that putting
in some hours of work, for which he
is paid regular wages, I think we can
increase food production. I submit,
Sir, that we will require a much
smaller number of cattle and we will
be able to utilise the milch cattle in
a dairy farm in a much better way.
Therefore, Sir, if we continue the
present fragmentation of land, then
this Resolution is very important, and
we must have a land army, but if the
Government goes a step further and
introduces co-operative farming,
which is the latest idea of Acharya
Vinoba Bhave, I think, Sir, that there
will be hardly any need for a labour
force and the entire village will work
for itself.

Mgr. CHAIRMAN: Mr. Thomas.

Surt JASPAT ROY KAPOOR
(Uttar Pradesh): You said, Sir, that
you would ask the Minister to reply
at 11-40.

Mgr. CHAIRMAN: I looked at you,
but you were talking to someone.

Tue DEPUTY MINISTER For
FOOD anp AGRICULTURE (Surr A.
M. THomas): Sir, at the outset 1
may mention that Government is not
in a position to accept this Resolu-
tion. I cannot also subscribe to the
assumption which is contained in
this Resolution. The assumption is
that there is shortage of agricultural
labour in the country. Sir, we have
had enquiries conducted with regard
to this matter. There has been the
agricultural labour enquiry conduct-
ed by the Ministry of Labour in the
year 1950-51 and there have been the
enquiries conducted under the aus-
pices of the Planning Commission
also, and I do not want to tire the
House with the figures contained in
the Labour Enquiry Committee
Report and also in the chapter on
‘agricultural workers’ which is
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contained in the Second Five Year
Plan. Suffice it to say that the con-
clusion arrived at by the Planning
Commission is that about 30:4 per
cent. of rural families are agricultural
labourers, and according to the Plan-
ning Commission this vast number
presents a very serious problem. It
is also the conclusion of the Plan-
ning Commission that the present
agricultural production in the coun-
try could be maintained with about
65 to 75 per cent. of the number of
workers now engaged in it. Sir, it
is true, as has been stated by my
friend, Mr. Narayanan Nair, that
there may be certain pockets in the
different parts of the country where
there may be a shortage in agricul-
tural labour. But taking an overall
view of the position in the country,
the problem really is that it is not
one of shortage of agricultural labour
but one of unemployment and under-
employment, and that is why, Sir, so
many steps have been suggested by
the Planning Commission, such as,
expansion of work  opportunities
within the rural economy, specially
through intensive development of
village and small-scale industries and
also adoption of a measure of redis-
tribution of land and provision of
educational facilities and concessions,
to raise their social status and enable
agricultural labour to develop greater
eonfidence, initiative and ability to
avail themselves of all economic
opportunities. There are also sugges-
tions of the Planning Commission
which require us to improve the liv-
ing conditions of the agricultural
labourers.

Sir, with regard to the point that
has been raised by Mr. Narayan Nair
that there are certain areas in which
there is excess of agricultural labour
and certain areas where there is real
shortage, I have to say that there are
plans which have been adopted by the
Food and Agriculture Ministry itself
for resettlement in some other areas
of excess agricultural labour in par-
ticular areas. The settlement of

agricultural labourers in Bhopal is a | workers.

step which has been taken by the
Ministry in that direction and we shall
certainly have a plan which would
take into account the situation in the
different parts of the country. As far
as possible, we shall try to see that
there is mobility of labour, that is,
we shall try to resettle the labourers
who are now in those places where
there is a real excess in other areas
wherein there is a shortage. All the
same, Sir, we cannot say that there
is a real shortage, and as I have sub-
mitted already, the real problem is
one of under-employment and want
of employment in the agricultural
sector.

Then, Sir, the point has been raised
by the mover that in certain peak
seasons there is real difficulty in find-
ing agricultural labour. I may state
that there is some difficulty experi-
enced during harvest time and the
weeding season, when there will be
the outbreak of monsoon, when re-
planting of seedlings will have to be
done, but the situation is not such as
to warrant the appointment of a com-
mittee to go into this question at all.
I would say, Sir, had it not been for
those circumstances existing in cer-
tain peak periods, when agricultural
labour is in a position really to dic-
tate terms, it is horrible to conceive
of their lot in the slack seasons, so
that we have to put up with that
situation. Even in those seasons as
we find, there may not be lack of
personnel, but the labour may be in
a position to dictate terms. They may
demand and get increased wages at
that particular period whereas they
may have to be satisfied with very
low wages in other parts of the year.
So, Sir, I feel that it is not possible
for the Government to accept this
Resolution. Taking India as a whole,
as I have stated, to meet this question
of under-employment we have pro-
vided in the Second Five Year Plan
4:19 crores of rupees for assisting in
the settlement of landless agricultural
workers and 5 crores of rupees are
proposed to be spent by States for the
resettlement of landless agricultural
The main lines of develop-
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ment in this regard are encourage-
ment of cottage and small scale
industries, large increases in agricul-
tural production including animal
husbandry and horticulture. I may
also state for the informmtion of the
House that the Ministry of Labour are
conducting, with the help of the
National Sample Survey another agri-
cultural labour enquiry to investigate
mto the scope of employment, the
living standards, etc., of agricultural
labourers, and this enquiry is expect-
ed to bring forth information on all
aspects of the subject. The points
raised by the mover as well as the
points that have been placed by
Mr. Narayanan Nair Will certainly
form the subject-matter of the enquiry
that would be conducted.

Sir, with regard to the questions
raised by Mr. Kishen Chand, they are
larger questions, and they are dealt
with in the Second Five Year Plan
itself. The Government is taking
necessary steps in the direction of
consolidation of holdings and the
latest position of the Planning Com-
mission itself is that it would render
aid in the matter of consolidation of
holdings so that there may not be
fragmentation and agricultural pro-
duction may not suffer. The great
importance that has been attached
to developments in the field of co-
operation, in the matter of consoli-
dation of holdings and other fields is
quite known to the hon. Members
and I do not want to reiterate it.

With these words, Sir, I submit that
it is not possible for the Government
to accept this Resolution and I hope
that the hon. mover would withdraw
it.

oUW GEIR . SWAlT A,
gy w@ra F W A 3@E §
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AT FY IHARA FAZTE

The *Resolution was, by
withdrawn.

leave,

*For text of Resolution, vide cols.
1441-42 supra, .

[ 24 MAY 1957 ]

re Nuclear Test 1450
Explosions

RESOLUTION REGARDING THE.
CONVENING OF A CONFERENCE
OF WORLD POWERS TO CONSI-
DER MEASURES TO HALT
NUCLEAR TEST EXPLOSIONS.

SHRI M. GOVINDA REDDY
(Mysore): Mr. Chairman, Sir, I beg.
to move that:

“This House is of opinion that
having regard to the declared opi-
nion of famous scientists of the
world that nuclear test explosions

constitute a real danger to the
human race, Government should
convene a conference of World

Powers to consider how best to halt
such explosions.”

As the House will see, my Resolu-
tion deals with the subject of halting.
nuclear test explosions. About this,
Sir, I am sure there are no differences
of opinion either in this House or in.
the country and we all know, espe-
cially after the discussion in the other
House on a Resolution on this sub-
ject, the firm and emphatic opinion
of the Government and no country in
the world is in such a happy position
as to find that on this subject the
Government as well as the people are

in  complete unanimity. Sir, the
world feels agitated today; it feels
agitated on a menace the like of

ich the world has never faced
before. The world has seen natural
calamities like floods and earthquakes.
washing off many a home or burying
many a happy home or populous
cities. The world has seen calamities,
pestilence, plague and such diseases
making ravages in different parts of
the world and taking a very heavy
toll of human and animal lives. The-
world has also seen wars, wars where
ambitious people tried to conquer
weaker people and where at the end
they were disillusioned after a num-
ber of people, thousands in olden days
and with the progress of civilisation
millions of lives, were lost. We have
also seen that blood-thirsty fanatics.



